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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  911/2022

AMANJOT SINGH CHADHA                               Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)
 
Date : 04-09-2025 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE VIKRAM NATH
         HON'BLE MR. JUSTICE SANDEEP MEHTA

For Petitioner(s) :Mr. Sanpreet Singh Ajmani, AOR
                   Mr. Amonjyot Singh Chadda, Adv.
                   Ms. Amitoz Kaur, Adv.
                   Mr. Amit Kumar, Adv.
                   Ms. Shivani Agraheri, Adv.
                   
For Respondent(s) :Mr. Tushar Mehta, Solicitor General (NP)
                   Mr. K.M.Nataraj, A.S.G. (NP)
                   Mr. Rajat Nair, Adv.
                   Ms. Ruchi Gour Narula, Adv.
                   Mr. Annirudh Sharma-(ii), Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Anuj Udupa, Adv.
                   Dr. N. Visakamurthy, AOR
                   
                   Dr. Abhishek Atrey, AOR                   
                   Mr. Vikas Negi, Adv.
                   Ms. Ambika Atrey, Adv.
                   Mr. Navneet Gupta, Adv.
                   
                   Mr. D. L. Chidananda, AOR
                   
                   Mr. Sabarish Subramanian, AOR
                   
                   Ms. Astha Sharma, AOR
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
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                   Mr. Manish Kumar, AOR
                   Mr. Kumar Saurav, Adv.
                   
                   Mr. Yatin M.Jagtap, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Shrirang B. Varma, Adv.
                   
                   Ms. K. Enatoli Sema, AOR
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   Ms. Yanmi Phazang, Adv.
                   
                   Mr. Sameer Abhyankar, AOR
                   Mr. Krishna Rastogi, Adv.
                   Mr. Aryan Srivastava, Adv.
                   
                   Ms. Disha Singh, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mr. Abhay Anil Anturkar, Adv.
                   Mr. Dhruv Tank, Adv.
                   Mr. Aniruddha Awalgaonkar, Adv.
                   Ms. Surbhi Kapoor, AOR
                   Mr. Sarthak Mehrotra, Adv.
                   Mr. Bhagwant Deshpande, Adv.
                   Ms. Subhi Pastor, Adv.
                   
                   Mr. Parth Awasthi, Adv.
                   Mr. Pashupathi Nath Razdan, AOR
                   
                   Mr. Shreekant Neelappa Terdal, AOR
                   Mr. Mrinal Elkar Mazumdar, Adv.
                   Ms. Indira Bhakar, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR

    Mr. Kunal Mimani, AOR
    Mr. Prashant Alai, Adv.
    Mr. Abhinav Rana, Adv.
    Ms. Afshaa Hakim, Adv.                   

        UPON hearing the counsel the Court made the following
                             O R D E R

The writ petition is disposed of in terms of the

signed reportable order.
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Pending  application(s),  if  any,  shall  stand

disposed of.

(NEETU KHAJURIA)
ASST.REGISTRAR-CUM-PS

(RANJANA SHAILEY)
ASSISTANT REGISTRAR

 
(Signed reportable order is placed on the file.)
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